
10793 Written Answers CHAITRA 24. 1888 (SAKA) Written Answers ICi94 

The Minister 01 Healtb and Family 
P\aJminr (Dr. SusblJa Nayar): (a) 
and (b). House Tax collected from 
the residents of Inderpuri Colony i, 
for the general services such as cOll-
.ervancy etc. provided by the Mun;· 
cipal Corporation of Delhi. No water 
tax is being charged tram the reSI·· 
clents of Inderpuri which is a priva\~ 
colony. It is the duty of the colonis.r 
to provide the internal services lik·, 
",ater supply. drainage. roads etc. Th" 
Corporation is prepared to undertak~ 
the work of laying internal servicp,s 
provided the development charges et 
the prescribed rate are deposited bv 
the owners of the properties. 

Central Assistance to Asaam 

3683. SJarI P. C. Borooah: WI11 the 
Minister of Finance be pleased to 
reter to tbe reply given to Unstarred 
Question No. 877 on tbe 18th Novem-
ber. 1965 and state: 

(a) whether the Assam Govern-
ment's d.mandi for Central assistance 
have been examined; and 

(b) it so. the decision taken there-
on? 

TIle MlDIster of FiIIaDee (Shrl 
Sadlladra Cbaudharl): (a) and (b). 
Mter considering the request of the 
State Govarnment for higher Central 
nssistance for the State Plan • .It h"" 
been decided to provide an amount 
of RII. 3 crores in addition to the 
amount of Ro. 20.40 ornres indicated 
earlier. 

Govemmeat Quarten la D.I.z. 
Area. ele. 

3684. ShrI r. C. Borooah: Will 
Minister of Wor.... BouSinc 
Ur1laa Development be pleased 
ntate: 

th~ 

alld 
to 

(a) whether it is a fact that a large 
number at quarters in the D.I.Z. area 
and those in between Minto Road 
and Zafer Road areas which had been 
demolished owing to fact that they 
had out lived their Iile. are not being 
reconstructed and SIIbstituted by 

double story quarters as orginaUy 
plann€d; 

(b) if so. the reaSOn toherefor; and 

(c) the latest scheme for construc-
tion of quarters in place thereof and 
(he number ot units ot each type to 
be constructed there? 

Tbe Minister 01 Works, Housinr 
aDd Urban Development (Shrl Mebr 
Chand Khanna): (a) to (c). The re-
development scheme of tohe D.I.Z. and 
Minto Road areas according to the 
Master Plan of Delhi has not yet been 
finalised. Plans were however drawn 
up for buiJd.lng quarters in small 
pockets in these areas and !l8nctloned. 

In the D.I.Z. area. 720 type I quar-
ters have so far been constructed 
after demolition 01 old quarters on the 
site. Plans for construction 01 more 
quarters in the area are being drawn 
up. 

In the Minto Road area. some quar-
ters were demolished and the con-
struction of 616 quarters of types I 
to IV· was sanctioned. But the work 
could, not be taken up as tOe Delhi 
Municipal Corporation has not ap-
proved the plan. The layout and the 
quarters are. therefore, being re-
designed to meet the Corporation's 
objec.'tions. 

The programme has received a set-
back due to complete non-provision 
of funds in the budget for 1968-87 for 
new works. 

Tunpbbadra Hleb Level Caaal 
(Slap 0) 

3685. ShrI KiDdar La!: 
ShrI Vlahwa NaI.b Pande,-: 

Will the Minister of IrripUoIl and 
Pow ... be pleased to state: 

(a) whether it is a fact that the 
Central Government have approved 
the second stage of the Tungabhadrn 
High Level Canal; and 

(b) if so, the total arno;"'t of esti-
mated expenditure on the project? 
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The Minister of Irrigation and 
Power (Shrt FakhruddIn Ahmed) : 
(a) The estimates for the second 
stage have not yet been approved, 
thouih the scheme has been techni-
cally accepted. 

(b) Estimates for the Second Stage 
arc still awaited from the Govern-
ment of Mysore. 

12.10 Ms. 

CALLING ATI'ENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

CA'l'l'LE THEFT BY PAKISTANIS ON 
RAJASntAN-PAK BoRDER. 
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Mr. S~er: I am making In-
quries 10 find out what happened. 
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The Deputy Minister In the Miaistry 
of Home Allairs (Shri Vldya Charan 
Shukla): Sir, according to the re-
ports received from the Rajasthan 
Government so far, there have been 
27 cases of theft of cattle by Pakis-
tanis In Bikaner and Ganganagar 
Districts on Rajasthan-Pakistan bor-
der. 
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